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. (2) A statement (Hindi and Engli h versions) 
showing reasons for delay in laying the 
notification mentioned at (1) above. 

[Placed in Library. See No. LT-7141/83] 

(3) (1) A copy of Annual R eport (Hindi and 
English versions) of tbe National water 
Development Agency, ew Delhi, for 
the year 1982-83 alongwith Audited 
Accounts. 

til) A statement (Hindi and Engli h 
versions) regarding Revi ew by the 
Govrenment on the working of the 
National Water Development Agency, 
New Delhi, for the year 1982-83. 

[Placed in Library. See No. LT-7142/83] 

t4) A copy of Annual Report (Hindi and 
English versions) of the Central Board of 
Irrigation and Power, New Delhi, for 
the year 1982-83 along with Audited 
Accounts. 

[Placed in Library. Set No. LT-7143J83] 

Annual Report and Audited Accounts of the 
Central Warchou ing Corporaltion, New 

Delhi and Review by the Government 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
IN THE MINISTRY OF F OOD AND 
CIVIL SUPPLIES (DR. M. S. S NJEEVI 
RAO) : I beg to lay OD the Table: 

(1) A copy of the Annual R eport (Hindi' and 
Engli h versions) of the Central 
Warehousing Corporation, New Delhi, 
for the year 1982-83 along with Audited 
Account under sub- eClion (11) of 
section 31 of the Warehousing Corpo-
ration Act 1960. 

(2) A copy of Review (Hindi and English 
versions) by the Government on the 
work:ng of the Central Warehousing 
Corporation, New Delhi, for the years 
1982-83. 

[Placed in Library. See No. LT-7144/83l 

12.13 brs. 

COMMITIEE ON WELFARE OF 
SCHEDULED CA "TES AND 

SCHEDULED TRIBES 

Reports of Study Tours 

SHRT A. C. DAS (Jaipur): I beg to 
lay on the Table a copy each of the following 
R eports (Hindi and English vcr ion) of the 
Study Tours of the Committee on the 
Welfare of Scheduled Castes and Scheduled 
Tribes :-

(i) Report of the Study Tour 0.(' Study 
Group I of the Committee on its visit to 
Srinagar. Chandigarb, Nangal and Simla 
during October, 1983. 

(ii) Report of the Study Tour of Study 
Group II of the Committee on its visit 
to Calcurta Kharagpur, Darjeehng and 
and Gangtok during October, 1983. 

12.14 hrs. 

MESSAGE FROM RAJYA SABRA 

SECR TARY: Sir, I have to report 
the following message received from the 
Secretary-General of Rajya Sabha :-

"In accordance with the pr,'visions of 
rule III of the Rule of Procedure and 
Conduct of Bu iness In the Rajya Sabha, 
I am directed to enclose a .copy of the 
Indian Railway (A mendment) Bill, 1983, 
which has been pa sed by the Rajya 
Sabha at it itting held on the 1st 
December, 1983." 

INDIAN RAILWAYS (AMENDMENT) 
BILL, 1983 

As Passed by Rajya Sabba. 

SECRETARY: Sir, I lay on the Table 
of the House the Indian R ilways (Amend-
ment) Bill, 1983, as passed by Rajya Sabha. 


